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ORDER

In partial modification of earlier orders, the following Committees are hereby re-constituted for
Central District, Tis Hazari Courts, Delhi with immediate effect:- ’

COMMLLTEES FOR CENTRALDISTRICT,
_,, ,___ , ,,_,_T,1$HAZ-ARI CQEBT$ COMPLEX
S.N0. Name ofthc Committee Name of Judicial Oflicer if if Designation

1.1 h. Chander Mohan,
istrict Judge-l4 (Central) Chairperson

Committee for Supervise the Weeding cl. Ofiicer mlchmggneéaéainaaihéi
Wt °fR°°°1'd5-(RIMS) Sessions, Civil & CriminalMCentral) Member

s. Dhanashree Deka, SCJ-cum-RC (Central) Member
dministrative Officer (Judicial) Member

W __,_____7 ;_ ecord Rooms (Sessions, Civil & Criminal), (Centml)2 __‘ _
_ _ Pr. District 8: Sessions Judge (HQs) I

Committ iov
Chairperson

ee to res e the issue of _ _
pending Traflic Challans h‘ 5fi"J"}’_B”["*‘l» ChaEm'f"m'_ 1

(Canal District) [T 8: Digitizetion, Delhi District Courts Member

5. Tanvi Khurana
1- Swfitfly, D$LS-5_(Il/LQCJ Member

i1. Nishant Garg, ASJ-06 (Central)

hiefJudicial Magistrate (Central)

Member

Member

h. Rangat Ghirra, JMFC-04 (Central) _ Member

However, the correspondence with the Hon'ble High Court will be done only through theundersigned

No.
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\[ZiUt_a-o~ei-b;£
(ANJU BAJAJ CHANDNA)

Principal District & Sessions Judge (HQ5)
Delhi

lei?/$1 -'F.l(3)IGazr2026 Dated J 5
Qgpy igiggggiefl [gr information Q ggggssngg -1,gflgg go ', -

The Registrar General, I-Ion‘ble High Court ofDelhi, New Delhi.
The Principal District & Sessions Judge, all court Complexes, Delhi/New Delhi! Rouse Avenue, Delhi.
The Officlers cnnoemed.
Sh. Mukesh Kumar Gupta, Pr. Judge, Family Court (N-W), Rohirii Courts, Delhi.
The AO(J)/Branch In-Charge, all branches ofCentral District, Tis Haziiri Courts, Delhi.
TheWebsite Committee (Englisiifiiindi), Tis Hazari Courts, Delhi.
The R&[ Branch (Central) for uploading on LAYERS.

»{l»Lt~_0-</~4“£
Principal District &. Sessions Judge (I-iQs) ,

Delhi


